FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/s S.M. PHARMACEUTICALS PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor M/s S.M. Pharmaceuticals Private Limited

g

Date of incorporation of corporate debtor | 19/12/2018

3. | Authority under which corporate debtor is | Registrar of Companies, Bengaluru.
incorporated / registered

4. | Corporate Identity No. / Limited Liability | U24230KA2018PTC119625
Identification No. of corporate debtor

5. | Address of the registered office and | Plot No: #37/A2, Pillagumpa, Hoskote,
principal office (if any) of corporate debtor | Bangalore Ind estate, Bangalore, Karnataka,
India - 562114.

6. | Insolvency commencement date in respect | 16/06/2025 (Order Copy made available on
of corporate debtor 20/06/2025)

7. | Estimated date of closure of insolvency | 13/12/2025
resolution process

8. | Name and registration number of the | Nethi Mallikarjuna Setty
insolvency professional acting as interim | IBBI Reg No: IBBI/IPA-001/IP-
resolution professional P01251/2018-2019/11958

9. | Address and e-mail of the interim | Address: Flat No.101, Laurel Residency,
resolution professional, as registered with | Road No.18, Panchavati Colony, Manikonda,
the Board Hyderabad, Telangana- 500089.

Email id: malliknethi@gmail.com

10. | Address and e-mail to be wused for | Address: #304, Rajeswari Towers,
correspondence with the interim resolution | Dwarakapuri Colony, Saibaba Temple Lane
professional Punjagutta, Hyderabad, Telanga-500082
Email id: smpharma25@gmail.com

11. | Last date for submission of claims 04-07-2025

12. | Classes of creditors, if any, under clause (b) | Will Identify on verification of bools of
of sub-section (6A) of section 21, |accounts

ascertained by the interim resolution
professional

13. | Names of Insolvency Professionals | Not Applicable
identified to act as  Authorised
Representative of creditors in a class (Three
names for each class)

14. (a) Relevant Forms and a) Web link:
(b) Details of authorized https://ibbi.gov.in/en/home/downloads
representatives b) No classes identified as yet

are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the M/s SM Pharmaceuticals
Private Limited, admitted on 16/06/2025 order copy made available on 20/06/2025



The creditors of M/s SM Pharmaceuticals Private Limited, are hereby called upon to submit
their claims with proof on or before 04/07/2025 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit their claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed

against entry No.13 to act as authorised representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

REGD No.
1BBINPA-001/

\P-PO1251/
~ 2018-19/

&\
Nethi Mallikarjuna Setty

Interim Resolution Professional

SM Pharmaceuticals Private Limited

IBBI Reg No: IBBI/IPA-001/IP-P01251/2018-2019/11958
AFA No: AA1/11958/02/041024/106056

AFA issued by IIIP of ICAI is valid up to 31/12/2025.

Date: 21/06/2025
Place: Hyderabad
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Email id: malsxnethidgmail.com
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mobila No 9963606499
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® GOVT LAUNCHES OPERATION SINDHU

All Indians from Iran being

evacuated: over 800 back

India to fly home
Nepal, Sri Lanka
citizens as well

SHUBHAJIT ROY
HNew Delhi, June 21

IN A major diplomaric out-
reach fo its nejghbours, India
said Satucday it will evacuate
nationals of Nepal and Sri
Lankawhoare steanded inlean
and want toleave the country.

Officialsin Delhi framed it

an example of India's
“neighbourhaed first policy”~
of helping its neighbours in
times of crisis, be it conflict,

An Indian student returning from Iran reacts after meeting her relatives at the Indira

This announcement came
on the day two mare fights,  the Telegram channel or aver
by thelranianMahan  the smergency contact nim
Alr,fanded in Delhi. bers: 4989010144557

Indian embassy in  +959128109115;
Tehran,inapestonX,said,"On  +939128109109] it stated.
request of the Governments of pal's Fareign Minister
Nepaland 5ri Lanka,the Indian  Arzu Rana Deuba expressed
Embassy's evacation efforts  Kathmandu's gratitude, In a
in Lran will also cover citizens  postonX she thanked External
Affairs Ministee S Jaishankar
“for Tndia's swift assistance In
helping to evacuale Nepali
nationals from Tran®

Sri Lanka may urgently reach
otit to the Embassy, either on

Novo high on

newdrug's oo
performance ez
APPLE INC executives have
BLOOMBERG held
e 21 _ about vu'emn”‘; bidding for

intelligence
startup erplexity Al secking

the  artificial
NOVO NORDISK A/8's latest
cxperimental obesity drug
helped patients lose as much
as 24.3% of thelr weightina

toaddress the need formore AL
talentand technology.

Adrlan Periea, thecompany’s

“India’s support in Kepal's  with 310 Indian nationals
evacuation efforts (s areflec-  from Tran.
tion of the strength of Nepal With this, a total of 827
i said. Indianshave been evacuate
Sources said about 16 Randhir Jaiswal,spokespersan
Nepal nationals are in totich ~ for the Ministry of External
with the Nepal b Affairs, s33d. A graup of abaut

Pak to name
Trump for
Nobel Peace
Prize 2026

PRESS TRUST OFINDIA
Islamabad, June 21

THEPAKISTAN government on
Saturday said it has decided to
formally recomumend US Presi
dent Donald Trump for the
2026 Nobel Peace Prize for
*decisive diplamatic interven-
tion” during the recent India-
Pakistan conflict.

The annowncement came
thisinapastanXviththe head-

ne: "Government of Pakistan
Recomimends President Donald
] Trmp for 2026 Nobel
Peace Prize”

The announcement came
three days after Trump hosted
‘Pakistan ArmychiefAsio Munir
attheWhite House.

“rhe Government af Fak-
istan has decided to formally
secommendPresident Donsld]

Dobel Peace
Prize, mwgmlmn of s decl-
sive diplomatic intervention
and pivotal leadership during
the recent India-Paldstaner

itsaid.

PRESS TRUST OF INDIA
New Delhi, June 21

MILLIONS ACROSS India
ralled out their yoga mats and
stretched and meditated to
mark the 11th International

Delln‘ S0 far, a toral of £27 290 ludian nationals, includ-

Day of Yoga, with Prine Minis-
ter Narendra Modi the

Indians have been evacuated  ing students, reached Delhi

from lran. late Feiday nightand carlySat
*anotherevacuationflight  urday after being evacuated

from Mashhad landed in New  from Tran as its war with

Delhiat 1630 hrson 21 [une  [srael intensified.

Apple eyes Perplexity for Al search engine

PERPLEXITY Al EThe discussions
are at an early
stage and may
not lead to

an offer

y B Perplexity
recently
completed an
investment round
that valued itat
$14 killion

S
(ﬁg@?‘

A

small study, showing its  head of et and acqui
tians s
treatment. Jissamdton Fddv Cueand mp
the drug known as amy- Al decision-
i Jgns of improv- T

it
carly stageand may not lead to
an offer, said the people, who
asked not to be identified

effects generally in line with
other powerful abesity medi-
cines, rescarcherssal

ASSAM ELECTRIGITY GRID CORPORATION LIMIT

UEST FOR
For & an banalt of the Managng Director, AEGCL. e Chiet Genaral
Varoger (G40 LAR b s gl fomrpided man Aot
of Gat nsiad subtaon (15)or IS squiprients Mg sound
ochrscat cogabities s tha folkaeg work ramasy. “Repairing of faulty
152KV Marangl By ot 220KV s, AEGCL~
T 80090 of verk i on undar

& hspacson of 1 fone) No. of tauty

0KV Sonapur GI5 of AEGCL
. Tockwical oler forropaiingof e fouly 112KV GIS by of 220KV,

32KV G5 bay ot

cope with the potentialIoss of
alongstanding arrangement
vith GoogleThatpartuerbip,

ich

Such a deal would help
Apple develop an Al-based

from the coastal

ety of Visakhapatnam in
Andhra Pradesh.

Dressed in all-while, Modi

Tndia carrying out precision

strikes on terror infrastructure

i Pakistan and Pakistan-occu-
i ay 7.

atVisakhapatmam's Rk beach
and sai tatatime when the
ialewori & poing tobrgh

seme kind of tensions, yoga
gives adicection of peace and

generates roughly 520 billion
ayear for Apple — and is now
underthreat from USantitruse
enforcers To date, Apple exec-
utives haven't discussed a bid
with Perplexity management.
Blovmirerg News reparted on
Triday tiat Meta Plattorms
tricd to buy Perplexity earlier
this year.

“We have na knowledge of
anycurrentor future MéAdis-
cussions involving Perplexity
the Al startup said in a state-
ment.dpple deelined to com-
ment.Pey typtmﬂdcslc'\l'
time answers Lo gues
using the latest e
Trom the wel

“Yoga Is the pause button
that humanity needs Lo
breathe, to halance, ta become
whole again,"he said.

“My tequest to tha world--
let this yoga day mark the
beginning of yoga for human-
ity 2.0, where inner peace
becomes global policy,"the PM
said. He said the theme of this
yearsInternational Day of Yoga
is "Yoga for One Barth, One
Health which reflects a dee
truth that the heaith of every
entity on Earth s intercon-
nected. Human well-being
depends on the health of the
soil that grows foad, on the
rivers thal give waler and Lhe

Peaple perform yoga st Victaria Memoria

@ 11TH INTERNATIONAL YOGA DAY
Yoga fervour touches

millions across India

WAWWLFINANCIALEXPRESS COM

FE SU

Y

inKolkata on Sawrday

Delhi chief minister Rekha Gupta performs yoga on
Saturday PR PTTO B SR TADSY

health of animals that sharethe
the plants that
mourish, he said.

Andhra Pradesh Chief Min-
ister Chandrababu Maidu and
his deputy Pawan Kalyan alsn
joined the event.

appealing 1o everone 1o

mental and physical well-
heing. I his message on Inter
national  Day
Dhankhar said yoga's timeless
wisdom has transcended bos

the police lines in Uttarak-
hand's Dehradun, President
Droupadi Murmu described
yoga a5 a shining example of
India’s soft power and said it
has now become a shared
legagyofthe entize mankind.
onnccted with
any religion, seet of comimu
nity. It I an art of leading &
‘healthylife,"the President said,

s and harmony Theancient
practice is India's gift to the
warld that brings peace,
strength and unity to millions
arotind the glabe, he wrote on
XRooted in Indin's ,000-year
Siiiigial heritage, yoga's
tim om has tran-
m“um i to paite
hunianityin wellness and hac-
mony, he added.
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CORRIGENDUM
This Corigendum is in continuatin Lo the rotice published on
Febary 16, 2024 (16.02.2024). While the other conienis of (he
above sad advertisement halds good. plezse read the “wih effest
iram date” of anpoiniment of Mr. Ketsuya kezawa as Whoie Time
Diresctor s May 17, 2023 t May 17, 2026 instaad of November 24.

Mincrals and Metals Ltd
B L 135S

The Keral
Eanabe O e

e 4111 e 15 LAl o

ey Pl b

(% feadertd
i = TR TS
‘7"""‘ el pmf TSPt

T § o e =u@

[For o
14 o vana oot \‘mﬂ:ﬂium\vd!hu‘lwﬁndﬂnsrn@.

daira e din \@4

Punlt\bmhom‘ b:mk

Shaew dpsriyient; Boerd X s Oniat o Division
Plot No. £, Dwarka Soctor-10, New i-110075
Emai I hosd@pnt.co.n, Tel # 011-23044857

PUBLIC NOTICE
Nokos s feraby given that Share Cartiicate of the Bank mentonod below
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Public Announcement was made on 22™ June 2025 in UDAYA KALA in all over Karnataka
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